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4495. SHRI M. RAMANNA RAl: 
WUl the Minister of HEALTH AND 
FAMILY WELFARE be pRaBed to 
state: 

(a) the total number Of scientists 
and technicians working under the 
Indian Council of Medical Research 
and what are the service ru1es aDd 
conditions governing the employees; 

(b) the total amount of granta given 
by Government to the Indian Council 
of Medical Research during the year 
1979-80; and 

(c) whether Government propose to 
bring ;forward a comPrehensive leg.ia. 
lation 'lor the proper tunctioning of 
the Indian Council of Medical Re-
search 8Jld for improving the working 
conditions Of employees? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (SHRI NlHAR 
RANJAN LASKAR): (a) The total 
number of Scientists (Assistant Re-
search Officers and above) and Tech-
nicians, Research Assistants, Techni-
cal Assistant etc.. working under the 
Council as on 1-4-1980 is as under:-

(i) Scientists 

(il) Technicians 

351 

370 

The conditions governing the service 
Of the employees of the Council are 
contained in the Memorandum of 
Association and Rules, Regulations and 
Bye-laws of the Indian Council Of 
Medical Research. Relevant extracts 
are laid On the Table of the House. 
[Placed in Library_ See No. LT-
1677, 1801]. So far as Scientists of the 
grade of Research Offtcer and above 
are coneerned their conditions of 
serviCe are rePta1led under the Rules 
and Regulations of the I.CM.a Re-
search Cadre. 

(b) Daring the ftDancIal year 1979-
80, the UIldermentlcmed granta were 

given to Council by the Ministry of 
Health and Family Welfare:-

(BuPjees in lakhs) 
(i) Plan 210 
(li) Non-Plan 390 

Total: 600 

(C) No. AlthOUgh the Indian Coun-
cil of Medical Research is an autono-
mous organisation i.e. a sOCiety regis-
tered under the Societies Registra-
tion Act of 1860, -{he Government is 
adequately represented on all high-
pOwered bodies and committees exer-
cising control over the administration 
of the Council, its activities and the 
admini8tration of its funds. Thus, 
the Government is able to exercise 
adequate control over the CouncU 
wblle. at the same time, allowing it 
to maintain its 'fully autonomous sta-
tus, as is the Case with other similar 
research organisations like the Coun-
cil of Scientific and Industrial Re-
search and the Indian Council of 
Agriculture R~arch. In view of the 
aforestated position" the Government 
has no proposal at present to bring 
the Indian Council of Medical Re-
search under an Act of Parliament.. 

Late running Of Trains between Delhi 
and Rewari in Northem Railway 

4496. DR. VASANT KUMAR PAN. 
Drr: Will the Minister of RAIL-
WAYS be pleased to state: 

(a) whether G<lvernment have re-
ceived a memorandum in September, 
1980 regarding late running of trains 
between Delhi and Rewari in Nor-
thern Railway and if so, the action 
taken thereon; 

(b) whether late running of 2RD, 
100Dn, 2DB and 216 Chetak Exprees 
trains has beCOme a permanent fea-
ture; 

(C') If so. tram.wise detaUs of late 
nanning from J8IUlIIry to October, 
I_aDd 




